
CONMT.PET.(C) NO. 1820-1822/2017 

ITEM NO.301               COURT NO.1               SECTION XVII

               S U P R E M E  C O U R T  O F  I N D I A
                       RECORD OF PROCEEDINGS

CONMT.PET.(C) NO. 1820-1822/2017 
IN CONMT.PET.(C) NO. 413/2012 

IN C.A. NO. 9833/2011

SECURITIES AND EXCHANGE BOARD OF INDIA             PETITIONER(S)

                                VERSUS

SUBRATA ROY SAHARA AND ORS. & ORS.                 RESPONDENT(S)

[ONLY I.A. NOS. 63099/2025, 74972/2025, 74974/2025, 165933/2025, 
165935/2025 IN CONMT. PET (C) NO. 1820-1822/2017 AND I.A. NOS. 
232665/2025, 233167/2025, 232892/2025, IA. NO. 4271/2025, 
182815/2024, 260221/2025, 260224/2025, 260233/2025, 260226/2025, 
257933/2025, 257934/2025, 260259/2025, 258194/2025, 258195/2025, 
58639/2025, 58641/2025, 103083/2025, 103084/2025, 103086/2025, 
131753/2025, 131754/2025, IN CONMT PET (C) NO. 412/2012 AND I.A. 
NO. 23883/2024 IN CIVIL APPEAL No. 7152-7153 of 2016 ARE LISTED 
UNDER THIS 
ITEM]...........................................................…

Mr. Shekhar Naphade, Sr. Advocate (Amicus Curie) Ms. Fauzia Shakil,
AOR 

IA No. 260259/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 103086/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 258195/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 74974/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 63099/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 58641/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 165935/2025 - CLARIFICATION/DIRECTION
IA No. 103084/2025 - EXEMPTION FROM FILING O.T.
IA No. 257934/2025 - EXEMPTION FROM FILING O.T.
IA No. 58639/2025 - INTERVENTION APPLICATION
IA No. 258194/2025 - INTERVENTION APPLICATION
IA No. 103083/2025 - INTERVENTION APPLICATION
IA No. 257933/2025 - INTERVENTION/IMPLEADMENT
IA No. 74972/2025 - INTERVENTION/IMPLEADMENT
IA No. 165933/2025 - INTERVENTION/IMPLEADMENT
IA No. 131754/2025 - INTERVENTION/IMPLEADMENT
IA No. 131753/2025 - PERMISSION TO FILE APPLICATION FOR DIRECTION
 
WITH
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CONMT.PET.(C) No. 412/2012 In C.A. No. 9813/2011 (XVII)
IA No. 260226/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 260224/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 232892/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 232665/2025 - APPROPRIATE ORDERS/DIRECTIONS
IA No. 260233/2025 - INTERVENTION/IMPLEADMENT
IA No. 260221/2025 - INTERVENTION/IMPLEADMENT
IA No. 233167/2025 - INTERVENTION/IMPLEADMENT
IA No. 4271/2025 - MODIFICATION
IA No. 182815/2024 - MODIFICATION OF COURT ORDER

 C.A. No. 7152-7153/2016 (XVII-A)
 FOR APPLICATION FOR SETTLEMENT ON IA 23883/2024
IA No. 23883/2024 - APPLICATION FOR SETTLEMENT
 
Date : 17-11-2025 These matters were called on for hearing today.

CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE SURYA KANT
         HON'BLE MR. JUSTICE M.M. SUNDRESH

AMICUS CURIAE:     Mr. Shekhar Naphade, Sr. Advocate (AC) 
                   Ms. Fauzia Shakil, AOR 
                   Ms. Salonee Paranjape, Adv.
                   Ms. Tasmiya Taleha, Adv.

For Petitioner(s) : 
                   Mr. Arvind P Datar, Sr. Adv.
                   Mr. Pratap Venugopal, Sr. Adv.
                   Ms. Surekha Raman, Adv.
                   Mr. Shreyash Kumar, Adv.
                   Mr. Yashwant Sanjenbam, Adv.
                   Mr. Sidharth Nair, Adv.
                   Mr. Harshit Singh, Adv.
                   Mr. Siddhartha N, Adv.
                   M/S.  K J John And Co, AOR                   
                   
                   Mr. Simranjeet Singh, Adv.
                   Mr. Gautam Talukdar, AOR                   
                   
For Respondent(s) : 
                   Mr. Rohan Thawani, Adv.
                   Ms. Pooja Dhar, AOR
                   Ms. S. Ambica, Adv.
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                   Mr. Kapil Sibal, Sr. Adv.
                   Mr. Balbir Singh, Sr. Adv.
                   Mr. Gautam Awasthi, AOR
                   Mr. Ayush Choudhary, Adv.
                   Mr. B.M. Tripathi, Adv.
                   Mr. Devanshu Yadav, Adv.
                   Mr. Sameer Pandey, Adv.
                   Mr. Sahil Sharma, Adv.
                   Mr. Rishabh Parikh, Adv.
                   Mr. Parijat Mishra, Adv.
                   Ms. Chandni Sharma, Adv.
                   Mr. Ram Sajan Yadav, Adv.
                   Mr. Vijay Kumar, Adv.
                   
                   
                   Mr. Suryakant Singla, Sr. Adv.
                   Ms. Supriya Juneja, AOR
                   Ms. Arya Suresh, Adv.
                   
                   
                   Mr. Siddharth Dharmadhikari, Adv.
                   Mr. Aaditya Aniruddha Pande, AOR
                   Mr. Shrirang B. Varma, Adv.
                   Mr. Bharat Bagla, Adv.
                   Mr. Sourav Singh, Adv.
                   Mr. Aditya Krishna, Adv.
                   Mr. Adarsh Dubey, Adv.
                   
                   Mrs. Pragya Baghel, AOR
                   Mr. Narender Kumar Verma, AOR
                   
                   Mr. Ashish Raghuvanshi, Adv.
                   Ms. C. Ankeeta Appanna, AOR
                   Ms. Madhura Chitnis, Adv.
                   Mr. Bhomesh Bellam, Adv.
                   Mr. Ishit Mahajan, Adv.
                   
                   
                   Ms. Tanya Agarwal, AOR
                   Mr. Kamlesh Kumar Mishra, Adv.
                   Ms. Renu, Adv.
                   Ms. Swagata Gupta, Adv.
                   Ms. Shivani Verma, Adv.
                   Mr. Piyush Kumar singh, Adv.
                   Ms. Mansi, Adv.
                   
                   Mr. Md. Qayamuddin, AOR
                   Ms. Anuradha Mutatkar, AOR
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                   Mr. Arjun Garg, AOR
                   Ms. Sagun Srivastava, Adv.
                   Mr. Saaransh Shukla, Adv.
                   Ms. Muskan Bensla, Adv.
                   
                   
                   Mr. Vibhav Srivastava, Adv.
                   Mrs. Priya Puri, AOR
                   Mr. Sachin Dubey, Adv.
                   Mr. Sharad Kumar Puri, Adv.
                   Ms. Pinki Aggarwal, Adv.
                   Ms. Riya Dogra, Adv.
                   Ms. Ashita Arora, Adv.
                   
                   
                   Mr. Swetank Shantanu, AOR
                   Mr. Gyanant Kumar Singh, Adv.
                   Mr. Abhishek Rai, Adv.
                   Mr. Sarthak Shankar, Adv.
                   Mr. Pratap Shanker, Adv.
                   
                   Mr. Divakar Kumar, AOR
                   
                   Mr. Sanjay Bhaseen, Sr. Adv.
                   Ms. Ishita Bhaseen, Adv.
                   Mr. Sarvesh Kumar Debey, Adv.
                   Mr. Mukesh Kumar Verma, Adv.
                   Mr. T.S. Nanda Kumar, AOR
                   
                   
                   Mr. Abhinay, AOR
                   Mrs. S. Lakshmi Iyer, Adv.
                   Ms. Deeksha Prakash, Adv.
                   Ms. Parul Khurana, Adv.
                   
                   
                   Ms. Liz Mathew, Sr. Adv.
                   Mr. Navneet R., AOR
                   Mr. Rishab Khare, Adv.
                   Mr. Omkar Hemanth, Adv.
                   Ms. Alankrita Sinha, Adv.
                   
                   Mr. C. George Thomas, AOR
                   
                   Mr. B S Rajesh Agrajit, Adv.
                   Ms. Siddharth Goswami, Adv.
                   Ms. Somya Chouhan, Adv.
                   Mr. Sachin Choudhary, Adv.
                   Mr. Vivekanand Singh, Adv.
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                   Mr. Naunihal Yadav, Adv.
                   Ms. Shambhavi Jaiswal, Adv.
                   Mr. Gladson Salvador Rodrigues, Adv.
                   Mr. Satya Veer Singh, AOR
                   
                   
                   Mr. Sandeep Sudhakar Deshmukh, AOR
                   Mr. Nishant Sharma, Adv.
                   Mr. Mayur Saavarkar, Adv.
                   
                   
                   Ms. Divya Singh, Adv.
                   Mr. Dinesh Jotwani, Adv.
                   Mr. Dhawesh Pahuja, AOR
                   
                   Mr. Kush Chaturvedi, AOR
                   
                   Ms. Meenakshi Arora, Sr. Adv.
                   Mr. Ashish Shankar Kulshrestha, Adv.
                   Mr. Srajan Shankar Kulshrestha, Adv.
                   Mr. Akash, Adv.
                   Mr. G. L. Verma, Adv.
                   Mr. Deepak Singh, Adv.
                   Mr. Amit Kumar, Adv.
                   Mr. Ashish Pandey, AOR
                   Ms. Chanchal, Adv.
                   Mr. Danish Alvi, Adv.
                   Mr. Mahesh Dutt Shukla, Adv.
                   
                   Mr. Arnav Narain, AOR
                   
                   Mr. Pradeep Kumar Rai, Sr. Adv.
                   Ms. Farhat Naim, Adv.
                   Mrs. Rajshree Rai, Adv.
                   Mr. Vinay Kumar Rai, Adv.
                   Ms. Modoyia Kayina, Adv.
                   Mr. Shreyansh Singh, Adv.
                   Mr. Paras Chauhan, Adv.
                   Mr. Parimal Rai, Adv.
                   Mr. Virendra Singh, Adv.
                   Mr. Harish Gupta, Adv.
                   Ms. Diksha Priya, Adv.
                   M/S R And R Law Associates, AOR
                   
                   Mr. Abinash Kumar Mishra, AOR
                   

                   Mr. Aseem Chaturvedi, Adv.
                   Mr. Arpit Kumar Singh, Adv.
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                   Mr. Amaan Khan, Adv.
                   M/S.  Khaitan & Co., AOR
                   
                   Mr. Abhijnan Jha , AOR
                   
                   Mr. Ashish Raghuvanshi, Adv.
                   Ms. C. Ankeeta Appanna, AOR
                   Ms. Madhura Chitnis, Adv.
                   Mr. Bhomesh Bellam, Adv.
                   Mr. Ishit Mahajan, Adv.
                   
                   Mr. Himanshu Shekhar, AOR
                   
                   Mr. Dama Seshadri Naidu, Sr. Adv.
                   Mr. C. Manishankar, Sr. Adv.
                   Mr. Deepak Sharma, Adv.
                   Mr. Ang Bajaj, Adv.
                   Mr. Anandh K, AOR                               
                   
                   Mr. Kamal Kumar Pandey, Adv.
                   Mr. Pawan Kumar Shukla, Adv.
                   Mr. Pankaj Sharma, Adv.
                   Mr. Pankaj Kumar Singh, Adv.
                   Mr. G.p. Mahto, Adv.
                   Ms. Kanika, Adv.
                   Mr. Raj Singh Rana, AOR
                   
                   Mr. Vishal Prasad, AOR

                   Mr. Rahul Kaushik, Sr. Adv.
                   Mr. Mukesh Verma, Adv.
                   Mr. Shashank Singh, Adv.
                   
                   Mr. Prashant Bhardwaj, AOR
                   Mr. Aditya Pratap Singh, Adv.
                   Mr. Rishi Bharadwaj, Adv.
                   Mr. Rahul Mehalwal, Adv.
                   
                   Mr. Rakesh Uttamchandra Upadhyay, AOR
                   
                   Mr. Gopal Sankaranarayanan, Sr. Adv.
                   Mr. Krishan Kumar, AOR
                   Mr. Seemant K Garg, Adv.
                   Mr. Nitin Pal, Adv.
                   Mr. Jayaraman S, Adv.
                   
                   Mr. Mukesh Kumar Maroria, AOR
                   
                   Mr. Dama Seshadri Naidu, Sr. Adv.
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                   Mr. C. Manishankar, Sr. Adv.
                   Mr. Anandh K, Adv.
                   Mr. R. Gopalakannan, Adv.
                   Mr. Seralathan, Adv.
                   Mr. Luke Joe, Adv.
                   Mr. Ang Bajaj, Adv.
                   Mr. Deepak Sharma, Adv.
                   Mr. Abhinav Thakur, Adv.
                   Mr. Sajal Jain, AOR
                   
                   Mr. Gopal Sankaranarayanan, Sr. Adv.
                   Mr. Sanjay K. Shandilya, Adv.
                   Mr. Abhishek Kumar Singh, Adv.
                   Ms.Molly Agarwal,Adv.
                   Mr. Adit Srivastava, Adv.
                   
                   Mr. Mukul Rohatgi, Sr. Adv.
                   Mr. Mahesh Agarwal, Adv.
                   Mr. Arshit Anand, Adv.
                   Mr. E. C. Agrawala, AOR

                   Mr. Ranjit Kumar, Sr. Adv.
                   Mr. D. Mahesh Babu, AOR
                   Mr. Dhanaeswar Gudapalli, Adv.                  
                   
                   Mr. Gaurav Jain, Adv.
                   Ms. Abha Jain, AOR
                   Mr. Anupam Mishra, Adv.
                   
                   Mr. Raj Bahadur Yadav, AOR
                   
                   Mr. Balaji Srinivasan, AOR
                   Mrs. Lakshmi Rao, Adv.
                   Mr. V.g. Suresh Kumar, Adv.
                   Mr. Aditya Vyas, Adv.                   
                   
                   Mr. Manoj K. Mishra, AOR
                   Mr. Umesh Dubey, Adv.
                   Ms. Madhulika, Adv.
                   Mr. Anand Kumar Rai, Adv.
                   Mr. Radeesh Kumar Mt, Adv.
                   Mr. Amulya Dev Mishra, Adv.                   
                   
                   Mr. Rahul Shyam Bhandari, AOR
                   Ms. G Priyadharshni, Adv.
                   Mr. Satyam Pathak, Adv.
                   Ms. Anshita Sharma, Adv.
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                   Mr. Kaushal Yadav, AOR
                   Mr. Nandlal Kumar Mishra, Adv.
                   Ms. Naina Garg, Adv.
                   Dr. Ajay Kumar, Adv.
                   Mr. Arjun Raghuvanshi, Adv.                   
                   
                   Mr. A Velan, AOR
                   Ms. Navpreet Kaur, Adv.
                   Mr. Prince Singh, Adv.
                   Mr. Nilay Rai, Adv.
                   Ms. Kanika Sharma, Adv.
                   
                   Ms. Neelam Singh, AOR
                   
                   Ms. Rupali Sharma, AOR
                   
                   Mr. Amol Nirmalkumar Suryawanshi, AOR
                   
                   Mr. Ramesh Babu M. R., AOR
                   Ms. Nisha Sharma, Adv.
                   
                   Mr. Ravindra Keshavrao Adsure, AOR
                   
                   Mr. Diggaj Pathak, AOR
                   Ms. Shweta Sharma, Adv.
                   Ms. Avsi Malik, Adv.
                   Ms. Avasi Mullick, Adv.
                   Mr. Abhinav Sharma, Adv.
                   Ms. Vaibhavi Pathak, Adv.
                   Ms. Trishita Bera, Adv.
                   
                   Ms. Vandana Sehgal, AOR
                   Mr. Ashish Batra, AOR
                   Mr. Pranaya Goyal, AOR
                   
                   Mr. Tushar Mehta, Solicitor General
                   Ms. Aishwarya Bhati, A.S.G.
                   Mr. Rajat Nair, Adv.
                   Mr. Rana Mukherjee, Adv.
                   Mr. Kanu Agrawal, Adv.
                   Mr. P.v.yogeswaran, Adv.
                   Mr. Raman Yadav, Adv.
                   Ms. Ruchi Kohli, Adv.
                   Ms. Rekha Pandey, Adv.
                   Mr. Sudarshan Lamba, AOR
                   Mr. K.m.nataraj, A.S.G.
                   Mr. Madhav Sinhal, Adv.
                   Mr. Gaurang Bhushan, Adv.
                   Mr. G.s. Makkar, Aor, Adv.
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                   Mr. Saurabh Mishra, Sr. Adv. 
                   Mr. Rishi K. Awasthi, Adv.
                   Mr. Piyush Vatsa, Adv. 
                   Mr. Amit V. Awasthi, Adv. 
                   Mr. Rahul K. Gupta, Adv.
                   Mr. Ishaan Raj, Adv.                    
                   
                   Mr. Bishwajit Bhattacharyya, Sr. Adv.
                   Mr. Sahil Tagotra, AOR
                   Ms. Shreya Kasera, Adv.

                   Dr. S. Muralidhar, Sr. Adv. 
                   Mr. Deepak Jain, Adv.
                   Ms. Ninni Susan Thomas, Adv. 
                   Ms. Megha Khanna, Adv.
                   Ms. Dashampreet Kaur, Adv.
                   Ms. Pallak Bhagath, Adv.
                   Mr./Ms. Sajal Gupta, Adv.
                   Mr. Arsh Raina, Adv.
                   Mr. Devender Chauhan, Adv.
                   Mr. Vaibhav Manu Srivastava, AOR                
                   
                   Ms. Deeplaxmi Subhash Matwankar , AOR
                   Mr. Sudhanshu Chaudhary, Sr. Adv.
                   Mr. Pratap Nimbalkar, Adv.
                   
                   Mr. Hitendra Nath Rath, AOR
                   Mr. Preshit Vilas Surshe, AOR
                   Mr. Sureshan P., AOR
                   Mr. Kunal Cheema, AOR
                   
                   Mr. Manish Singhvi, Sr. Adv.
                   Mr. Mrityunjai Singh, AOR
                   Mr. Rohan Kochhar, Adv.
                   

                   Ms. Jasmine Damkewala, AOR
                   Ms. V Shruti Devi, Adv.
                   Ms. Vaishali Sharma, Adv. 
                   Mr. Divyam Khera, Adv. 

                   Ms. Anagha S. Desai, AOR
                   

                   Mr. Sanjay Kumar, Adv.
                   Mr. Md. Ali, AOR
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                   Ms. Rooh-e-Hina Dua, AOR
                   Ms. Shrutika Garg, Adv.

                   Mr. Atmaram N.S. Nadkarni, Sr. Adv. 
                   Mr. Rishi K. Awasthi, Adv.
                   Mr. Piyush Vatsa, Adv. 
                   Mr. Amit V. Awasthi, Adv. 
                   Mr. Rahul K. Gupta, Adv.
                   Mr. Ishaan Raj, Adv. 

                   Mr.Sumeer Sodhi, AOR
                   Mr. Arjun Nanda, Adv. 

                   Mr. Ranjit Kumar, Sr. Adv.
                   Mr. Amitabh Chaturvedi, Adv.
                   Ms. Rakhi Ray, AOR
                   Ms. Prakti Jalan, Adv.
                   Ms. Aakshi Batra, Adv.
                   Mr. Shubhaankar Ray, Adv. 

                   Ms. Iyer Shruti Gopal, AOR
                   Mr. Sailesh Sitani,Adv. 
                   Mr. Hitesh G., Adv.
                   Ms. Nishita Jagetia, Adv.
                   Mr. Anirudh Kate, Adv.
                   Ms. Diptasree Bag, Adv.

                   Mr.Aditya Kr. Chaudhary, Adv.
                   Mr.Aditya Anand Singh, Adv.
                   Mr. Rajesh Singh Chauhan, AOR 

                   Mr. Devadatt Kamat, Sr. Adv.
                   Mr. NKS Menon, Adv.
                   Ms. Usha Nandini, AOR
                   Mr. Biju P. Raman, Adv.
                   Mr. John Thomas Arakal, Adv.
                   Mr. Ajay Desai, Adv.
                   
                   Mr. R.K. Sanghi, Sr. Adv.
                   Md. Qayamuddin, AOR
                   Mr. Sudhir Kumar, Adv.
                   Mr. Anurag R., Adv.
                   Mr. Manish Kumar, Adv.
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          UPON hearing the counsel, the Court made the following
                             O R D E R

1. Mr. Shekhar Naphade, learned Amicus Curie, has filed a

note.

2. Mr. Tushar Mehta, learned Solicitor General, appearing

for  Union  of  India  and  Mr.  Kapil  Sibal,  learned  senior

counsel  appearing  on  behalf  of  the  Sahara,  seeks  four

weeks’ time to file a response to the note.   In addition,

learned  Solicitor  General  request  for  impleading  the

Ministry of Cooperation as a party respondent, inasmuch as

various  cooperative  societies  are  also  involved  in  the

matter.

3. Let  Ministry  of  Cooperation  be  made  a  party

respondent. Cause title be amended accordingly.

4. Learned Amicus Curiae submits that after the responses

are filed by the Union of India and Sahara, he will be

required to file further note.

5. Response to the note of learned Amicus Curiae be filed

by the Union of India and Sahara within a period of four

weeks’ from today.

6. Learned  Amicus  Curiae  shall  file  a  note  to  the

responses  so  filed,  within  a  period  of  two  weeks

thereafter.

7. List after six weeks.
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8. Learned Amicus Curiae is requested to furnish the soft

copy of the note(s) to the Registry.  All those parties,

who are interested in getting the note, the same shall be

supplied to them by the Registry.  

 (POOJA SHARMA)                                  (ANJU KAPOOR)
    AR-CUM-PS                                ASSISTANT  REGISTRAR
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